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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 24/2022
In
Original Application No. 60/2022

In the matter of:

Alka Jain .....Applicant
Versus

North Delhi Municipal Corporation & Ors. ~ ...... Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
12.09.2022.

IT IS MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal took up the above referred matter on 12.09.2022
and was pleased to direct the Member Secretary, DPCC to submit physical

verification of the site and action taken report thereof,

2. That, this Hon'ble Tribunal has not issued any direction to DPCC while
disposing off the Original Application Number 60/2022 on 16.02.2022.
DPCC was not amongst the array of respondent in the respondent in Original
Application Number 60/2022.

3. That, MCD has provided its Status report to DPCC, wherein it has been
mentioned that MCD has taken an encroachment removal action against the

building material stacked outside the House No. 420/06, Teacher Lane, Upper

nand Parbat, Central Delhi, on 23.09.2022. During action whatever
\!L building material was lying has been removed completely. Photographs of the




9.
same have been annexed with the report. Copy of the status report of MCD

alongwith photographs is enclosed herewith as ANNEXURE-1(Colly).

4. That, to check the contents of the MCD report, Delhi Pollution Control
Committee officials inspected the site on 10.10.2022 and following are the
observations:

° No Building material found stored at the said road stretch.
e Local enquiry revealed that MCD has already removed building
material lying on the stretch few days back.
Copy of the inspection report dated 10.10.2022 alongwith photographs is
enclosed herewith as ANNEXURE-2 (Colly).

5. That, in view of action taken by MCD and physical inspection carried out
by DPCC, no action is required to be taken at this juncture.

The present status report may kindly be taken on record.

(Dr. B%;/

Sr. Environmental Engineer
Dated: | f*October, 2022
Place: Delhi
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BEFORE THE NATIONAL GREEN TRIBUNAL
SITTING AT NEW DELHI

EXECUTION PETITION NO. 24/2022
IN

ORIGINAL APPLICATION NO. 60/2022

IN THE MATTER OF:

ALKAJAIN APPLICANT
VS

NORTHDMC &ORS. .. RESPONDENTS

STATUS REPORT OF ACTION TAKEN ON BEAHLF OF RESPONDENT/MCD
(NORTH DMC).

That the department has taken an encroachment removal action against the
building material etc. stacked outside the House No. 420/06, Teacher Lane, Upper
Anand Parbat, Central, Delhi on 23.09.2022. During action whatever building material
was lying has been removed completely. The photographs taken during the action are

annexe herewith as Annexure-A.

The report submitted accordingly,

RAJESH GUPTA
EXECUTIVE ENGINEER(M)-II
KAROL BAGH ZONE
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ArauaEAl FULLUTTION CONTROI‘

COMMITTEE

110006

& 5th FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-
@ visit us at : hitp://dpoc.delhigovtaisin Aﬂﬂeﬂq\@'l (L&”U
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INSPECTION REPORT DATED .70
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SLNO, Dmi’ipﬂ{m Status S
L. | Name of Owner/ Ocoupier/ Agency \
M ccapren
: ; ST Jane
2. | Address of the Project. iﬁ%ﬁ i, D e : rcDif Lol
ol Coomdie gzmrﬁwﬁ \QQA%J
(ii) | Phone no. : =
(i) | Email ID
3. | Kind of Bullding
4. Total Plot a.:ea
5. Construction stage/status of the project 1. Excavation work being done _
2. Foundation/structure work going on.
3,/ Structure completed & finishing work
/ going on
6. Number of Ready Mix COncretc (RMQ)’
plant installed at site
5 Meals ures adopted to control d}tﬁ emissions :
Dust M"lfigfo'm Measures Compliance Status
i Whether continuous /d’ustfwind breaking walls of
appropriate height have been provided around the
periphery of the construction site? ; L
if Whether tarpauli}n/ or green-net on scaffolding around the
area under-construction and the building is provided?
iii | Whether all”vehicles including camrying construction
material construction debris of any kind cleaned and
wheels washed before lcaving the construction site?
iv | Whethér all vehicles carrying construction material and
co tion debris are fully covered and protected so as
to’ensure dust from construction material or debris does
. ot become air-borne in transportation?
v /| Whether all construction debris and construction materi
L . erial
/ of any kind is sto_ned on the site and not dumped on public
_roads or pavements.
/ vi | Whether loose soil or sand or Construction & Demaiin
i v emolition
/ i\j;lzt:eor a0y other construction material that causes dust
i . the -
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vii | Whether wet-jet belg S [ E——
T gmhm{ngmm 1580 ¥ '
adequately sprinkled with reas with looss soil are
ix o CONStrct e et 10 Supprogs dust? s
ction and” demolit; |
on-site or b lolition. waste is recycled
| due record of the same (o ﬁiﬂnm recycling facility and .
X | Whether every wo =i
involved in  loads Wworking on construction site and
constructi oading, oading and cardage of
it dust on material and construction debris are provided
et -mask to inhalation of dust particles? e
Aeuer  amangement provided for mcdical help,
nvestigation and treatment to workers involved in the
.......20d debris relatable to dust emission? R
Xii | Whether roads leading fo ot at construcfion sites are paved
and bl%}?’mppﬁd i«0. metallic roads (for >20,000 sqmt built
: up arca), B
xill | Whether Anti Smog Gun(s) installed (for 520,000 sqmt
| built up area), :
| Xiv | Whether dust mitigation measures adopted are displayed
A - prominently at the conshuction site for easy public
/" viewing, =, : . T e
8. Remarks/ any additiona} meagures taken to control dust pollution: '
Beni i \“(Qﬂ.w"'\_ roLnd) I ¢ pQ;Q. ‘e, mad & rw N‘f"‘i’cz.o« ¢
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i ; ;

ignature Signature A

s Name P —HNaral

Designation ¢ Designation ¢ §RE

Person present during inspection Inspecting Officials of DPCC
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Address - Corner of Teachers Lane to Ramjas Day Boarding School at Cemented Road, Anand Parbat
Date of Inspection — 10.10.2022
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Address — Corner of Teachers Lane to Ramjas Day Boarding School at Cemented Road, Anand Parbat
Date of Inspection — 10.10.2022
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